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SHRI SONTOSH MOHAN DEV: Sir, according to the information
given to me, sand mining has nothing to do with water gap, or, the misuse
of mining can create water hazards at a place. But, since many Members
have raised this issue in the House, | will get it examined.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Shri P.G. Narayanan. ...(Interruptions)...

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, | would request
the hon. Minister to see the written answer of this question.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: On this question, | have got about 12
requests for putting supplementaries. This is a very important subject. |
think by putting questions only, it will not be addressed properly.
...(Interruptions)... If some hon. Members give a notice for Half-an-Hour
Discussion, then, it would be taken up. ...(Interruptions)... As it is, | have
12 requests before me for putting supplementaries. It is a very important
question, and every Member wants to put a supplementary on this. |
think it will be better ...(/nterruptions).. THfeT # %% W §, 1% T T &
fae oA @S ... (=aEem)

sitweft wran fide: STayvmefa s, #% oA fad Seora # avn w2w =1 o
foar a1 i .. (sHaWT)

" MR. DEPUTY CHAIRMAN: Everbody is interested in water level,
ground water level and how it is being done. If some hon. Members give
a notice, it will be taken up in the form of Half-an-Hour Discussion. You
give a notice for that. ...(Interruptions})...

SHRI SONTOSH MOHAN DEV: That will be a good thing, Sir.
MR. DEPUTY CHAIRMAN: Now, we take up the next question.
*286. [The questioner Shri Janeshwar Mishra was absent. For
answer vide page 31infra]
Development and promotion of tourism
*287. PROF. M.M. AGARWAL: Will the Minister of TOURISM be
pleased to state:

(a) the details of various projects for the development and promotion
of tourism in the country, State-wise and Project-wise, pending for
clearance; and
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(b) the action taken by Government on the proposals?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM
(SHRIMATI RENUKA CHOWDHURY): (a) and (b) A Statement is laid on

the Table of the Sabha.

Statement

(a) and (b) The development and promotion of tourism is primarily
the responsibility of the State Governments/U.Ts. The Ministry of Tourism
provides financial assistance to the State Government for development
of tourism based on receipt of the proposals complete in all respects and
inter-se-priority and availability of funds. These project proposals are
finalized for grant of Central Financial Assistance after consultations with
the State Govts. every year. The number of projects sanctioned and
amount released during the last three years and the current year are at
Statements-l and |l respectively.

Statement-/

State-wise Tourism Projects Sanctioned during the Tenth five Year
Pian (as on 31.3.2005)

{Rs. in lakhs)
2002-03 2003-04 2004-05
State/lUT  No.of Amount Amount No of Amount Amount No.of Amount Amount
Sl Project Sancd. Released Project Sancd. Released Project Sancd. Released
No. Sancd. Sancd. Sancd.
1 2 3 4 5 6 7 8 9 10 11
1 Andhra
Pradesh 2 507.50 195.00 6 846.50 896.44 16 2827.19 224068
Assam 768.13 618.85 3 313,46 313.06 8 986.03 766.22
Arunachal
Pradesh 5 41.30 32.50 6 . 104460 700.00 9 132550 927.96
Bihar 8 505.00 505.00 6 101942 913.89 7 1801.43 1527.71
Chattisgarh g 308.00 98.50 6 1005.00 364.00 6 1117.94 897.93
Goa 1 0.50 0.50 2 36.76 34.76 3 110.00 38.00
+7  Gujarat 2 18712 59.13 8 920.51 815.82 2 13893 111.14
Haryana 8 33225 311.00 16 121538 879.23 6 693.55 513.64
Himachat
Pradesh 30 77932 760.38 4 18232 85.00 12 2680.00 2161.00
10 J&K 3 94.38 89.47 5 895.00 895.00 5 819.25 689.04
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1 2 4 5 [} 7 8 9 10 1

1t Jharkhand 0 o] ) 0 2  1108.00 774.60 2 94591 756.72
12 Kamataka 6 90249 625.49 14 932 66 792.51 12 246176 1937.37
13 Kerala 11 861.36 829.86 ] 608.50 564.15 10 2283.63 1820.33
14 Madhya

Pradesh 18 711.18 574.79 10 621.90 394 51 11 159519 942.21
15 Maharashtra 8 623.45 546.25 10 931 83 914.58 10 1620.62 925.30
16 Manipur 2 524 262 1 82.44 2473 ] 0.00 0.00
17  Meghalaya 3 70.35 21.20 2 40.22 2492 2 963.30 807.91
18 Mizoram 6 141.16 48.46 5 567.70 186.75 6 1086.35 382.38
19 Nagaland 5 360.50 32343 4 711.00 220.80 7 225069 141340
20 Orissa 2 47.50 15.75 5 419.55 138.50 8 132074 1059.38
21 Punjab 3 23.00 14.60 2 96.00 12.30 7 72468 581.47
22 Rajasthan 13 1098.70 1096.20 14 164481 141425 13 2516.61 1375.07
23 Sikkim 13 346.24 269.76 8 1151.09 681.48 8 66081 531.33
24  Tamil Nadu 5 559.00 316.10 14 1339.82 850.53 7 1308.82 70583
25 Tripura 5 21613 67.78 6 450.47 135.16 1 20.00 16.00
26 Uttaranchal 3 548.00 418.00 4 23044 20394 7 219998 1750.73
27 Uttar Pradesh 3 295.00 295.00 7 111580 916.26 9 104493 831.19
28 West Bengal 5 201.10 60.00 10 717.44 384.34 10 513.04 407.43
29 Andaman &

Nicobar o] 0 o] 0 0 0 0 0.00 0.00
30 Chandigarh 3 7.75 663 2 10.00 8.00 3  4867.00 37360
31  Dadar and

Nagar Haveli 2 8.07 6.46 o] 0 0 o] 0.00 0.00
32  Delhi 14 504.00 449.02 17 331628 322213 8 62885 511.00
33 Daman

& Diu 3 49.50 16.90 1 265.07 238.56 0 0.00 0.00
34 Lakshadweep O 0 0 4] 0] a 0 0.00 0.00
35 Pondicherry 2 7.87 6.30 1 24517 73.55 2  451.00 360.00

Torat 212 1112110 8680.93 207 2418584 18073.76 217 37663.83 27371.97

Note : This includes the projects relating to Circuits, Destinations, Large Revenue Generating Projects,
Rural Tourism (Software and Hardare) Projects, |T, Event, Fair & Festivals Projects.
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Statement-li

State-wise Tourism Projects sanctioned and funds released
auring the year 2005-2006 of the Tenth Plan

‘(Rs. in lakhs)

Sl. No. 2005-06 (as on 8.12.2005)
State/UT No. of Amount Sancd. Amount
Projects Sanctioned Released
1  Andhra Pradesh 1 10.00 0.00
2 Assam 7 20.77.20 1643.45
3  Arunachal Pradesh 7 1401.60 984.52
4 Bihar 0 0.00 0.00
5 Chattisgarh 2 518.41 - 415.00
6 Goa 0 0.00 0.00
7  Gujarat 3 1253.31 562.64
8 Haryana 2 166.45 133.65
9 Himachal Pradesh 1 30.00 24.00
10 J&K 15 3515.37 2808.41
11 Jharkhand 0 0.00 0.00
12 Karnataka 2 582.52 466.00
13 Kerala 4 2612.00 2091.00
14 Madhya Pradesh 8 1506.94 1195.54
15 Maharashtra 6 1114.91 £888.91
16  Manipur 0 0.00 0.00
17 Meghalaya 1 5.00 4.00
18  Mizoram | 6 1469.49 1047.29
19 Nagaland 7 1333.65 916.92
20 Orissa 0 0.00 0.00
21 Punjab 0 0.00 0.00
22 Rajasthan 2 593.58 487.78
23  Sikkim 10 942.84 689.37
24  Tamil Nadu 11 3123.1 - 21569.28
25 Tripura 3 716.26 569.43
26  Uttaranchal 7 1039.77 831.72
27 Uttar Pradesh 11 2456.00 1848.65
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SI. No. 2005-06 (as on 8.12.2005)
State/UT No. of Amount Sancd. Amount
Projects Sancd. Released
28 West Bengal 2 975.00 780.00
29 Andaman & Nicobar 0 0.00 0.00
30 Chandigarh 0 0.00 0.00
31 Dadar & Nagar Haveli 0 0.00 0.00
32 Delhi 0 0.00 0.00
33 Damand & Diu 3 182.70 144 95
34 Lakshadweep 0 0.00 0.00
35 Pondicherry 1 5.00 4.00
ToTaL 122 27631.15 20696.51

Note. This includes the projects relating to Circuits, Destinations, Large Revenue
Generating Projects, Rural Tourism (Software and Hardware) Projects, IT,
Event, Fair & Festivals Projects.

W qReqwe rETe: Iavfa aida, § W wEew € s 9 oS
W faeh sgend st ¥, T Tl va e @iz T2 @ m ¥, R stgwr Freem
£, <= ¥, stiv ¥ o afterg F i e w2 €, o 7 W SR A 30 WE 1B
FTH M T A TR YURA & o - warw fee o §2

sfteeft Yot Sl W, gF Tt § SN aes TE {, TR PR e g W
@M @ vare B R ¥ IR S wrH v A q@ €, 9% otem am ¢, weifs
IFFT A X F A gf 7@ TR R T A S AEs sefuds o 2,
faw 2fom @ 7t afew Yargaiz fafaed ok @ fafaed, 3 o faast aw @
TF BHe FW ¢ | e aga giws @ 8, v va fegamm dd t @ s e
T e | rifeicy Ay, 3UH! v ¥ @Rt @, e 3wt R €1 We keep
in mind the fine batance of environment 3t 30& WY-T1Y T FTH Fo@ & |

W THTHe TS RN A9 FE FW Y ot e R2

oft Iquwrafa: sy dFe witendd yfen)

W TReTRe ATaETA: WA Wered 9% wqrg & @ 3= adto &5 6 ofte
W 991 1 999 fHa 2

shtwet Yot QYudt: W, F e A @R i 97 gard ot 39 9 gen
T T, W ... (HETH). .
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W THOUHe TS A el HaAT 8 §U ¥ |

sitaet Yupept Studt: d v @ Far =g fF TR ew H, UNDP &1 919 &d
TT, B9 31 A0 A T 929 6§ SR at iy TEat 1 3ae
g0 BH T8 FU W &1 @ Tra, T wfcfarie F oft ore @ off f foad oft e
A A 1% qifcamie §, 371 31 3 =i, s &% § o g9 wa 2fen
Y w0 & fau faesa TR 93 €1 TaHe e ifem 1 E Q'S
farerforg =1 fton *1 gfte @ ansferrd 3 399 Toae fowew, et faemadt =3
3R U7 o= T 9 dI9 He a5 ®H F el FARR 4§ TF Honl |t §9a
Fahd § | g9 BRA giafdd @ oo F3& T8 A fee o &1 Fiftrw d onsft a1
g

SHRI SANTOSH BAGRODIA: Mr. Deputy Chairman, Sir, | find that
the hon. Minister has mentioned in her reply that the Ministry of Tourism
provides financial assistance to the State Governments. That is not the
only thing. She is a very dynamic Minister, | thought she will work more
like a catalytic agent, because tourism requires a lot of coordination with
the Ministry of Civil Aviation... (Interruptions) Coordination with the
Railways and the Ministry of Surface Transport. Does she have any plan
to coordinate with other Ministries? 1 find that in places like Goa, for
example—Civil Aviation Minister is also sitting here—the airport is not
working 24 hours even now; it is under the clutches of the Navy; originally
it was under Civil Aviation. Is the Minister trying to make sure with the
Civil Aviation Minister that this becomes operational 24 hours for civilian
use?

Similarly, Sir, how are these amounts sanctioned and released? In
her own State, Andhra Pradesh—with all due respect to her—I find that
out of the sanctioned, 70 per cent has been released whereas for
Rajasthan, they have sanctioned only 50 per cent. For Goa, they have
sanctioned only about 40 per cent. For other States, it is still lower.

Would the Minister tell us how and on what basis this release of
fund is done to different States?

SHRIMATI RENUKA CHOWDHURY: Sir, first of all, I am very happy
that the hon. Member thinks | am dynamic and thank you for the
compliment. On the second issue, whether | have close coordination
with the other Ministries, | think, the results speak for themselves. We
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have seen a significant growth in tourism this year despite earthquakes,
bomb-blasts and tsunami-affected areas. The growth in foreign tourist
arrivals in 2004 has been 23.5 per cent and in foreign exchange earnings
in dollar terms it is 36 per cent when compared to 2003. We are one of
the largest generator of foreign exchange for the country today, compared
to IT—I hope, the Finance Minister is also listening. Given the small Budget
that we have, we have been generating income for the country. Now,
with the Civil Aviation Ministry .. (interruptions)... We have been working
in close partnership with the Civil Aviation Ministry and 22 new airports
have been identified for non-metro destinations. Goa has a peculiar turf
realities which the Civil Aviation Minister is addressing as far as | know.
Maybe, you allow the Minister to answer for himself. .. (interruptions)...
18 bilateral agreements have been signed with other international airlines
to allow people to fly into the country. As far as the third issue of how
much money has been given to whom is concerned, | think, no State can
complain today. There has been highest allocation to every State for
tourism in the past two years, ever since we have taken over this show.
With due apology, scme of the State Governments do not send us their
proposals on time. It generally depends on how proactive the State
Governments are. When they come forward with their proposals, money
is deployed immediately. In fact, in the new Plan, we are going to make
States competitive so that they learn to give due importance to the Tourism.
As far as Rajasthan is concerned, | think Rajasthan shouid look back for
the past four years and see that the highest ever allocation to some
crores has come to Rajasthan State. | look forward that all the Members
here will put pressure on their respective State Governments to come
forward and give tourism its importance.

ot & o7y Tohat: SV IYFT( HERd, A w5t weie A faw
FISRE F1 9EA F3 & ferrn i fou 2, 39 +E w1t 4 3 < fooeft doiae &Y
== § 3t 7 & S W g 3% oy e o w1 ==l 8, 9 e faew, e,
ster FrepTam gia g, =T, TRt TR Baeh, A 9w g |

# wri T wEE @ e e € o Tl ) e @ faw @
foq vA e T 8, 39 U9 § Wow SN 39 949 &1 fR9 @ @ SvEm R w E
i fora oA fean 7 }, S0 w0 ST gon ¥ organ 2 = s Aifueils
FEM % e Fg TER w18 smare w1 @ § iR o= ool & o 11 fem @
S 5 F3 gyl U9 | TN §, 3% 9% 9 1 w6 fom e w2
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it Yoyt =t afg 3% v 9 fom T @ ot TF @ IR @ G
2 fF A1 I 3R 91 99T T T8 9591 | §H U SAMEO &1 s 391 19
% fou fgqaa fem § % 98 IR-ar 7@ 1% gshelds ok LGs @ I+, afe
g 2 & 1 § WE ot I F¢ IR 9@ Ft € 6 R 79 a) F Fedt )

FE TR R, Y g7 39+ faar =1 garat 33, gl enft e § H e @
® 9, T R0 A TN I 39FT oS TE S 3R S ot 99 7 | 3R ey
G a1 sl Wt g3 e fuen, @ e @A e s sa w ¥
71 781 9 181 & o F€ TuR ¥A %1 Terd IEn & 76 9w d 5o fa i e
gaQ off I =t € % o1y wa o g w1y € g gE fAT O 9% 99 9el
M afe 37y 379A &5 4 29 % W ¥+ gn 2 & 36 9 s e @ @
Rkl

SHRIANAND SHARMA: Mr. Deputy Chairman, Sir, this question is
an imporant one and the Minister, of course, has given a comprehensive
account of what the Government is doing. India has much to offer in
tourism right from the Himalayas to our beaches, deserts and also our
ancient temples and forts. We are under-exploited. There is growth of 26
per cent, as the Minister has said, it is because of one contributing factor
and that contributing factor is the growing profile of India. There is also
rising global interest ...(interruptions)...

MR. DEPUTY CHAIRMAN: | think you put your question because
only five minutes are left. .. (interruptions)...

SHRi ANAND SHARMA: My pointed question to the hon. Minister
is, whether the Government of India will have an integrated tourism
promotion policy in which State Governments will be brought in more
rather than waiting for the proposals to come from the State Governments.
There should be an integrated nationwide plan. | would like to know
whether the Government is considering promoting through special projects
adventure tourism and winter tourism for which a targe number of foreign
tourists would be interested. Remembering that tourism can not only be
the largest employment provider but also a revenue generator.

SHRIMATI RENUKA CHOWDHURY: Sir, | am very happy that the
hon. Member has, supposedly, asked a pointed question. But, | want to
tell you that we don't just wait for the State Governments to come forward.
Seeing the dismal state of tourism in the past, we have been pro-active.
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We have a scheme for assistance to large revenue-generating projects.
We provide funds under that. And, we also do destination development,
which we have identified, and we also help. We have given a special
focus on winter and other out-of-box thinking tourism. Adventure tourism
has already been addressed. We have several adventure tourism sites
and locations. For those who want to go to Kashmir for a ‘white Christmas’,
please go ...(interruptions)...

SHRIANAND SHARMA: Why only to Kashmir? Why not Himachal?

SHRIMATI RENUKA CHOWDHURY: Please, one minute. Please
go to Jammu and Kashmir this winter, you have an amazingly, incredibly
beautiful ‘'white Christmas’ happening out there. For those of you who
want to be facilitative. ...(interruptions)...

SHRI ANAND SHARMA: Sir, what about Himachal?
...(interruptions)... 1 asked a question that my State has much to offer
than Jammu and Kashmir .. (inferruptions)... Why not Himachal?
...{interruptions)...

SHRIMATI RENUKA CHOWDHURY: Sir, they don't et me complete
my reply ...(inferruptions)...

AN HON. MEMBER: Sir, the Minister is very adventurous
...(interruptions)...

SHRI ARJUN KUMAR SENGUPTA: Sir, we all recognise the
dynamic capacity of the hon. Minister. But, | am afraid, the answer that
has been given is rather unsatisfactory. To say that promotion of tourism
is primarily the responsibility of the State Governments, she is talking
only the question of faw. In our country, today, tourism is not only a major
foreign exchange earner but also a big employer. The employment
potential of tourism is so huge that the Ministry of Tourism must be able
1o provide a plan of action as to how tourism improves employment and
increases foreign exchange and there has to be a national plan of which
the State Governments would be made a part of that plan. But, not the
other way round.

SHRIMATI RENUKA CHOWDHURY: Sir, | appreciate the hon.
Member's observation. But, you will also appreciate that when [ give a
written reply to Parliament, | have to be technically correct. Tourism is
not on the Concurrent List at this point. And, because of that, we have to
say that it is the responsibility of the States. However, it is-a matter of
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* national pride for me to market India. | am also proud to announce to the
House today that the Tourism Ministry has won several awards this year
for all the campaign and for the highest re-call ability across the world.
Today, 'Incredible India’ has registered as a brand name and that shows
the rising number of tourists coming into the country. Thank you for the
support. This is for the first time that Rajya Sabha has addressed the
question on tourism for so long. | hope and look forward for more
...(interruptions). ..

SHR!' V. HANUMANTHA RAO: Sir, whether any proposal from the
State of Andhra Pradesh is pending before the Ministry ... (interruptions)...

ot T oTa: ITRTafa wered, S o7 &1 T i g e H R &
famra & forg STH! ol § ok .. (Faum)...

#ft Iegwrafa: sed! yfew, uF faTe a= 71

st A 377a: TN & WeAn | g0 TrHe ff SR F AHd § 1 A
T3 wEIea @ # g S =Jweem f S ISR Fw e TR S ot e fawa g aw
T IR Tt 3l &, T TER 3 9 3wt e § ot 3= 9
I8 geam w1t ® 1 F =g S =Em fw siaisgim enfa + s e miem €
IW R G TR T 1 A9S] THAT o1 < GFal 82

st YT erds T SR, o9 o A E P A TR F e 8 28
aee AOT grEem A 37 29 F € 0 wo ) fuf g d sigt o= an wrdt ¥
3N gt 94, A @ gRE iR iR A A Fe e fF O TR S o H 3
qrit srEl & fore gd O wAfafad, ufsas wafadts and ramps for physically-
challenged people &1 & &1 =ifgu 3k sA&T W fom & ar o 78 wuen gu
=il 3 fean & T special package will be given.

MR. DEPUTY CHAIRMAN: Question Hour is over.

WRITTEN ANSWERS TO STARRED QUESTIONS

Pension commitments

*281. SHRI PRAMOD MAHAJAN: Will the Minister of FINANCE be
pleased to state what percentage of the net tax revenue is spent on
pension commitments by the Central as well as State Governments?

30



